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Periodic raios are conducted by the
State Governments law enforcing
agencies in  collaboratlion with - the
Security Staff of the Coal Companies.
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Laying of cp-axial cables between
Dhule and Surat

5049. SHRI MANIKRAO HODLYA
GAVIT: Wili the Minister of COM-
MUNICATIONS be pleased 10 state:

(a) whether there is a proposal to
lay co-axial cable between Dhule and
Surat;

(b) if yes, whether this projeet has
received sanction, and

(¢) if not, whether priority will be
accorded *o the project as thig runs
through and Lenefits tribal ar=a?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR1 YOGENDRA MAKWANA): (a)
and (b): Yces, Sir.

(¢) Does nol arise.

Allotment of couvking gas agencies in
Andhra Pradesh

5950. SiIIRT ANANTHA RAMULU
MATLLU: Wiil the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS he pleased to state:

(a) the number of persons given
cooking gas agencies in various cilies
in the State of Andhra Pradesh durlig
the last two yecirs; and

(1)) whal are lhe delails regarding
the policy of Government adopiled in
this regard?

THE MINISTER OF PETRCLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): (a) 18.

(b) According to the policy/pro-
cedures heing followed by the oil com-

- panies, the selection of dealer/distri-

butor is made after advertisemaent in
the newspapers calling for applications
from the eligible candidates and on the
recorrmendation of a duly constituted
Selection Conunittee based on merits.

Wrong telephone billing in the Capital
5951. SHRI ANANTHA RAMULU

MALLU: Will the Minister of COM-
MUNICATIONS be pieased to slale;
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(a) whether Governmenti nhave taken
steps to instal electronic telephone
system to rectify the wrong billing of
telephone calls;

{b) whether Government have re-
ceived complaints particularly in  the
Capital regarding the wrong Ltiliing of
tclephone calls; and

(¢) if so, what are tha iatails there-

of?

THE MINISTER OF STATE IN THE
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(SHRI YOGENDRA MAKWANA): (&)
Steps taken ty the Government for
installation of electronic telephdne
sysiems are based on techno economic
considerations and are not related to
excess metering complaints..

(b) Yes, Sir. We uo recive com-
plaints of excess meisring of lonal cails.

(¢) Th2 number of complzints re-
ceived froin the subscnibers aileging
excess metering during the year 1%80-
81 and 1981-82 (upto Feb. 1982) is as

MINISTRY OF COMMLNICATIONS follows:
Year No. of billsissued No, of excess metering complaings os of Col, 3
received to Col. 2

1980-81 12,17,837 12,627 1.04

1981-82 12,30,742 10.832 0.88
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